
Central Administrative Tribunal
Prinpipal Bench

• • •

OA No. 1974/94

Hew Delhi, this the 26th day of September, 1996

Hon'ble Mr. Justice Chettur Sankaran Hair,Chairman
Hon'ble Mr. R. K. Ahooja, Member (A)

1. Harpal Singh s/o Katar Singh
2. Suresh s/o Jagdev

3. Ved Pal S/o Kuridia

4. Baldev Raj s/o Manohar LaP

5. HarhHas s/o Phoolwari Lai

6. Parkash s/o Chandermuni

7. Attar Singh s/o Laxman Singh
8. Chinnaswami s/o Munnu Swami

9. Chandi Mai s/o Manchu

10. Mariappa s/o Veeraman

11. Durga s/o SripatL

12. Shyam Lai s/o Ram Baksh

13. Gobind s/o Jaggu

14. Ghanshayam s/o Gobind

15. Alikha s/o DambuUa

16. Laxman s/o Ram Sumer

17. Manonmani s/o Priya Swami

18. Priya Swami s/o Cheenaapan
19. Kartik s/o Asha Ram

20. Siya Ram s/o Bhagwan

21. Manohar Lai s/o Ranjha Ram
22. Smt. Kulanji w/o Puran

\

23. Smt. Budhi Manjhi w/o Denga Maji
24. Surinder Singh s/o Mehtab Singh
25. Joginder Singh s/o Ram Singh
26. S. Marimuthu s/o Seeran

27. Shiv Kumar s/o Bhagwati Parsad
28. Raju s/o Mahaku

29. Bhoop Singh s/o Ram pal
30. Desh Raj s/o Karam Chand

31. Radhey Shyam s/o Ram Charan
32. Mithlesh Kumar s/o Ram Chander
33. Muna s/o Mehar Bhan

34. Asraf s/o Barkat

35. Ram Asray s/o Raghbir
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36. Malkhan Singh s/o Gulzari Lai

37. Surjit Singhj s/o Sandhroo

38. Ram Surat s/o Saligram

39. Ompal Singh s/o Attar Singh

40. Kharam Singh s/o Manohar Lai

41. Nina s/o Sarwan ^

42. Banarsi s/o Bikram Singh

43. Phool Chand s/o Ram Achal

44. Ram Dhiraj s/o Sri Nankau •

45. Ghasi Ram s/o Gumman

46. Subaramaniam s/o Rama Swami

47. Mopal Rai s/o Mogal Rai

48. Mohlar s/o Nathuram

49. Jagdish s/o Chatar

50. Sham Singh s/o Jawala Prasad

51. Chatar Singh s/o Mam an Ram

52. Kureshar s/o Birju

53. Guna Shekhar s/o Shaiya Khan

54. Chuneshwar s/o Kokan

55. Siambar Lai s/o Rameshwar prasad

56. Rama Nand s/o Shiv Jatan

57. Ram Singh s/o Maila Ram

58. Nanak Chand s/o Bhagwati Prasad

59. Radhey Lai s/o JaiRam

60. Ram Kishan s/o Ramju

61. Ashok Kumar s/o Malkhan Singh

62. Ishwar s/o Giriwar

63. Smt. Laxmi Bai w/o Madiaa

64. Batilingam s/o Karpan

65. Keshar Singh s/o Uttam Singh

66. Hori Lai s/o Kappan Nath

67. Ram Dularey s/o Ram Kuber

68. Genda s/o Manga

69. Murgeshan s/o Alam

70. Smt. Savitri w/o Uggarsain

71. Bonn s/o Phool chand

72. Rajinder Prasad s/o Lakhan Pal

73. Ram ChanderS/o Moti Lai

74. Mani Ram s/o Soman

75. Cm Parkash s/o Attar Singh
76. Sharwan Kumar s/o Kashmiri Lai

77. Nepal s/o Banbas

78. Purender s/o Madho
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Rameshwar s/o Bhlm Singh

Saiyad Iqbal s/o Syed .Aftekhan Haldor

Shiv Raj Singh s/o Sukhdev Singh
Uma Shankar s/o Kanhai Lai

Bahadur Pal s/o Gokul

Maldhar s/o Sunder

Asharfi w/o Garbhu

Surinder Pal s/o Nanak Chand

Devinder Singh s/o Pritam singh
Nank Kishore s/o Bhondu Ram

Vinod Kumar Pal s/o Ramdhani Pal

Akhiyo s/o Kesvo

Shiv Kumar s/o Durga Prasad

Krishan Kumar s/o Yog Dhayan
Ram Lai s/o Sattann

Ram Bilas s/o Ram Avadh

Dhanmati w/o Purshotam Dass

Raghubir Singh s/o Manohar Lai

Dhaneshwar s/o Adhik Lai

Smt. Bilano w/o Digamber

all c/o Shri B.S.Mainee,Advocate,
240, Jagriti Enclave, Vikas Marg
Extn.,Delhi - 92)

Shri B.S.Mainee,Advocate)

-Versus-

Union of India through

1. General Manager,
Northern Railway,
Baroda House,
New Delhi.

2. The Chief Administrative Officer
Northern Railway, '
Kashmiri Gate,
New Delhi.

3. The Divisional Railway Manager
Northern Railway,
Ambala Cantt.

(By Shri B.K.Aggarwal,Advocate)

.Applicants

.Respondents
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The application having been heard on 26.9.1996
the Tribunal on the same day delivered the following:

ORDER

Chettur Sankaran Nair,J./Chairman -

Applicants seek a direction to screen them for

purposes of' regularieation and regularise them on the

basis of the result of the screening. We have heard counsel

on both sides at length.

2. We direct respondents to publish the result of the

screening and those who succeed in the screening be

regularised and appointed against available vacancies

in accordance with Rules relating to appointment and

posting.

Application is disposed of as aforesaid.

Dated, this the 26th day of Sept. ,1996.

' --V hi
(R.K.Ahooja) (Chettur Sankaran Nair,J)

(A) Chairman
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